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YAR 
e GOVERNMENT OF PUNJAB 

DEPARTMENT OF LEGAL AND LEGISLATIVE AFFAIRS, PUNJARE 
Nomiricarion 

THe IT Novenber, 

  

    
No. 0-Leg/2016.-The allowing Ato the Leyte ofthe Sate of 

PPh fecsivet the asset ofthe Governor of Punjab onthe 7b dy of 
Pits 2016 sbeebs ene nti 

“THE SRE GURU RAM DAS UNIVERSITY OF HEALTIL 

anja Act No, 43 0f 2016) 

act 

  

atalshoml ncorporce a Univers inthe Sve of Pj to 
Bore Si Gar Rm Dus Universi of Hell Solence foc 
Terpnes of making provisions for tnracton, teaching education 

rox ll ec te sels of 
Beat Sciences snd 10 provide for the wants comet therewith 
kde ther 

  ng ea eee     

‘Wheres te Sx Gur Ram Das Charoble Hopital ra reps 

the Ste Coreoment io seting vp asl Gnacing University inthe Sie of 
Fao the bss of the Pana Private Universiin Pi 7010 a 
ake provisions foal he streams of Heath Sica tall el 

  

oil thc fen Tes as ono conclsin tt he foresid 
Artis capable of establishing wn ning the Universty an accondingy 

{ ssrceted isp te esablisnent ofthe sid Private Universi 
  

‘And weresinthe crams refered abe ts denned expen 
Qe esti the Se Gara Rani Das University of eh Seinces forthe 
sess pease. 

‘Lit enacted by the Legis ofthe State of Pn in the Sit. 
seri Year ofthe Repoblc of Ida as follows 

(1), This hcrnay be calle ihe Sei Ga Ra Das Unive oF sant 
Sh Sciences Act. 2016 a 
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2), sal cone oe on a with ef on hE Une OPS 

ublistin mike Oia Gaze, 
Pai 2. Inthis At lest he content otherwise rues 

(a). “Aentenie Conse! means the Acme Coun of the 
Univ, 

(8) “aces moan the stories of the Unive; 
6) ‘ad of Management meas th Board of Manageent of 
(es ( 
‘oar of Siti mean a boy 0 be costed by the 

1). “campuses means 9 eootiguous aca witin Which he 
University is siated; i 
Cine meas the Calan ofthe Tras 

(@) ‘Chaacellog meas the Canela the Uiversiy, 
(i). “Chie Finao and Ascounts Oce? mens the Chet 

nance ad Accounts Oficer ofthe Univers 

  

   

‘De ans the Den ofthe Universi 
(“Governing Body means: the Gove Body of the 

  

  

  (A) ANC cans the in Norsig Come 
0. “sinutow’meens a iio or iat o college oF 

cde cee (ty whatever nae it my bead) in ot 
managed ty the University wii the camp, 

on) MCX menos the Metical Counc of ain, 
(a) ese wenn reseibedty the sinus, obinances and 

plato: 
(o) “Ress means the Registro the Univers, : 
ip “Site Goverment meas the Goverment ofthe Sate of 

(4) snes veins and restos! means he states, 
wlmacesandregaions of beUnersity. made by under 
isa 

(9 “woe includes Professor, Reader, Assoioe eoeson, 
Asstt rote, Letrerand any sche persn who 
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inns seuconin he Universigy 
(4), “Ts rena the Sr Gur Ram Das Crab opal Tras egies under ihe Societies Repstion Act, 1860 (XH Ihe, 
( "Voivessiy ean i Gor Res Ds University of Heth “Sciences established undersestion 3 his Ace 
(oy) Wiee-Chancelor means the Vice-Chancellor of the Uaivesiyzand| 
19) “Vasor* nese Visor of the University, 

SU). Thesestall bs exbised private University by he name ‘he SG Ram as University of Heth Sciences inte Stato Puna 
(2), The University sal beri tod managed by he Test fn “diane With he pevisons fis Act. 
(2) The University stall be w body corporate by the ame {toned abseton() and sal have perpetal siceson wacom tsb have tbe power a eau, ld pos of rope bh mesh ‘fierce ntl to make contact an kl se ab 0 by he ad 

    

(4) Thebesdgorers the University shall be oat Neha od Vala, Se Armia 
(5). Th Universi hal bese ants ne ened Feesine any rato che nancial sistance rhe Sate Government 

4. Theobjctofthe Universi shal be 
1) 1 prove for isrction teaching, ebation, each and Aninngt al eel inal dailies of Health Siencen a. er the needs and as may be deemed necessary by the ‘Univesity trough alter fed edcaton a my 
{megs of become relevant flare; 

  

(i) 10 promote he acatemicwspeation ofthe al dens 
tsmedical and elated lle, 

(ly ound indy orients shin tii nd research extension programmes no provide employable sil with | view  cgtibute the development of the Soci 
i) to provide for resenrch, creation, advanceien and \sseminton knowles wisdom and unrsanding 
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cage nd tenga es Fortin 
tate cpus ther espeaive coor ast fot 
sealed aes 

(0) to Seminal Knowledge aso mabe accesible al 
‘aa of be sity 00d 

“iy to do ue things ex may be necessary oF deals 10 
Further th bjt of the Unveriy 

the Univenity satay the lowig powers and anetions 
exercise and performer trough ts iersanzatories easel 

oma eovisions ad esoptll meses (stain ton 
we ving ofthe curl) in eget of warn cours 
aaa enbiog inn, eerhconulncy a ang 
thao elsingto the course waitina aswel 
ve neraive modes hang cine cation 

‘ay vosondet examinations for ramng oc conering Doo, 
Naseer, Degrees Dios nd Crist 

iy llusnse an confer esignaton of Proves Asecne 
Profesor Aus Prfesce, Reade, Lester ryote 

at dsgaton, vay bend by he Univeiy 
ict riin tn 

th winsttéandavard ellos stalin sages 
‘abitons asin Be ese 

‘oy tw powder equivalence of the depres: diplomas and 
teats othe stents cnpeting thiourea 
Sein tal on any eer wsngnized University, Board 

{Coan ony other campten ati 
ni to provide for dal dese, diploma o ceiete rit 

thee Unvesies on epoca bit 
earth ies seas 

w 

  

    

  

(ose cena iba 
lds: 

foto demand a colt feos and ter charges a5 he 
Panjab Private Health Sciences Educational nstietons 
(tepaton oF Anson, Foxton of Fee and Making of   

Reservation) AL 2006: 
total nogsanh fanofhe Tst ar ents 

‘ened i favour ofthe Univer 
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7 intend confer honray dea 

  

  

  Tepe, 
fai 0 print and pubs the works ofthe academic exelence 

nd texas chairs of excellence: 
‘at tke spa menses fe the spread f eaNindiad 

‘elcationa facilis smog the ection backward 
Miata of sos, 

(sb eneouce and promot pnts 
(si) ete hina, adnan, 

ecessty pots no make appoinimens thee 
‘Av) toreceive grits fiom te MC. INCand any hereby 

Inlis concerning modes eatin ad ther Cental or 
State gcaies coscemingineicl ection: 

  

fav) torsseive an tre ans and avunces fr the Unive 
(ari) toundeke reser projects on uty acceptable tens 

uontions repel foarte uty ed bios, 
fos) tei constancy series, 
(al) 0 encourage nnd promote exa-eueiulr actises for 

personality development ofthe stunts, teachers and 
Goelyeet fhe Universi 

(4) purchase, acgore ae tke on lease of montages ny 
inmovableor vale pope and sll, ase mone, 
ent and transfer ny tml or vale oper 
along or ete in the Universi 

fis) to presstibe the fe srt for various eategoros of 

fax 10 seek collaboration wit ther ostiatione on mul 
seceplble fend coins 

est) fs, elie and yrovide salves, rtnerations und 
honoraria fo far nd enplyees of the Universi 
accordance wih te ars specified bythe MCI INC and 

any ler ropa bodies cnceting mec eatin 
elect hich al ected fon obtaining 

ny permission approval, eens, ceifcate, no objection 
ete eathrietion em the late Gove ray 

‘ther body eta y the Sate Goverment 
(x7 trae statutes oiance nd elation foc earn ot 

the objects fhe University ed 
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‘GT operon allah oer fnctions, which may bewseeson) 
or deskable a fuherance of the objects the Universi 

6). The Universi dal exer isjuiaiction within temp, 
2) The Universi sal afin oi hose edveaionl or 

profesional anton ental managed bythe Trt within the 
amps wil ero which specie decision i taken by the Tr. 

7. Thelolowing shall be the ies of te Universi mel 

  

  

  

Ui) ths Cancel 

(io) the Regis: 

(i). the Chie Finance and Accounts Officer: at 
(sis snc her oticers ofthe Unvesy a ay dead by 

theta to be the fiers tbe Universi. 
8. (i), TheGovemorof Prjssha be the Visor ofthe University 

  

£2). The Vista preside eribeconscaon of he Unineriy 
foc owen degrees diploma 

(3), The Vso shal have the ht al Fr ay infor   
‘elting othe als athe Universi 

(4). The Visitor in consliain with he Chanson may couse 
{heinspection, iy, nvestigaton, sey or inguiy ayater tc ike 
thigh i mde by such personne may destin eect of adits, 
scademic or exectve mates ofthe Universi 

  

13). The Visor sal n every ese, give nai the University 
ofhisinetin an th naps sri vsti sey or inicy 
‘any oer sch like hing fo be made andthe Univer stall appt a 
‘ecsctatn,whsal be preset at eh inepecton, sei, nvetiation, 
vey oii anyother ch ike thing, the case my be 

(8) The Vestry norte Vic Chaneslo abut heres 
sch inspection, seat ivestigation, survey’ oF inguity andthe Vise 
Chace stl commune t the Goveing Hoth views of he Visitor 
song with such adv athe Visor ey hive teed andthe aston be 

  

fake on si vie 
7) TheViee-Coanctloe salem te Visitor aout heaton 

Yac
hah

a E
e Bs

 Za
k B

ab A
a U

ae 
Be 

2 
Rh

a 
Be D

e 
ak 

Beh
e 

i i
 a

 a
D 

ie 
Be 

ie 
ha 

he D
e 2

 2



PUNJAB GOVILGAZ (EXTRA) NOVEMBER 17.2016 183 
(KIRK 26,ID38.SAKA) 

  

sr popssed io Bete y he University wth respect fote napeton, 
ny, investipaton, survey, ity rary hers ike thing asthe case 
be 

(8). State Gonernen onset appropri in publ 
irs o mak inspection sertiny vestigation, srvey or ini, athe 
ay bein respest on mae eating the Univ or isinstatios, 

Eeterence sal be ety te Sie Goverment to the Vso, who sal, 
‘n consuliation with the Chancellor, couse such inspection, sertiny, 
Ivete survey ogy tbe made 

8. (1) The Chaienan shall be the Chancellor ofthe Universi and. mes 
‘he Chaney inthe abseneofthe Visitor sal presi oer he conscaton| 

ofthe University 
(2). The Chapeclorstalbe he Cannan ofthe Governing Bay 

ade stall ape llappoinments oni removal sepersons and 
erste ofthe employees nd ocr af he Univers ihr ro 
ron th ressmendatig ota concer fhe Univer 

(3) TheChaneclormay send or revoke any decision hen by 
saya ooiser ofthe Univers and say exercise his powers ether 
turin or aeeie odo al things oft he smo fuctonng oF 

the Urry 
(4) The Chaos salt hve the yower od all such ter 

imeton as may be ele o farther the objet ofthe Unies and any 
Ima inital thereto ad he decision ahen by the Cancel sal be 

Sin ed binding onal the concord ofthe University. 
(9) inde opiionof he Chelan desson fan offer 

<r autor orth Univesity is yond te power conferred under this At or 
thestates oro repulsion ors tihey tke pedal te tert 
ofthe University, be al atk sche o authority to revise its dion 
Within period oF fitch days ann cse, the oer or auto ies to 

rev ch deb, wl opt oie ttaen decison within pri 
‘Fite dys he deeson ofthe Chel shal inl, 

(6). ay ime pon the erection nad otherwise t 
appears the Chancelo tha the Vie- Chancellor ony tor fice ofthe 
Univer 

  

    

(a) asad defn pesfoming any Sty ipod ip 
im under this Actor othernise
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(6), asosted ina wane prejuliial oibe ires oths 
Universi or 

(6) isigespabe of managing he snr ofthe University, 
‘te Chanel ay, atithsnading the fic tha erm ofthat office as it 
pred, bya oder in wting and stating the eons therein, rei the 
‘Vice-Chancellor othe ocr eoncered 9 relinquish 
he se spied inthe oer, The Vie-Chancelo or the offer 
concerned shall be deme to fave relinquish ice fn he date 0 

spe 
Provided ta ouch esha pss, nese sounds on hich 

‘such aston i peoposel fobs ake commun the Wiee- Chanelle 
‘or ofier concerted and be syne easonableoppstinty feng hen 

  

10. (1) ‘TheViee Chanel stab pie he Chant Fo 
amongst pane! five pens ecmment by he Governing ay, 

£2) operon hal be appt as Vice Chacello, antes he 
pseses sich qualifications sare pity te MCL. INC an any cher 
‘een bodies concen 

1) The Vice Cinaelo shall be thy ove cage ofthe 
Unies, who sillesercie genera speritendence and otal inthe lis 
‘the University and shal excel he desiows vars autores of he 

14) Incaeof the absence of he Visor i the Chancel the 
Vie-Ctaaceloe sal resid ove con eston he Universi 

ele aon, 

  

  

(5). TheVie Chace shal ence ponerse 
seh anton, any be poe 

ML (1) The Register sll be appointed by tbe Chanelle fom 
_anongs the pel thee pers tesenmene hy the Covering Hay, 

2). No person stallhe appoined a ego eless he poms 
‘sch quaifcatons as are specified bythe MCT, INC and any she regslatry 
otis concersingedieaedoction 

(2), Ye Rega shal sgn al contacts and utente al 
hocoments or record fr a on kaif ofthe Universi 

(4), The egal bette Membr Screay fhe Covering 
‘Body the Bou of Manage! the Academie Conc ut he hal ot 
ave eight vote 
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7), The Regie al execs seh ier powers and perform 
sch te fonetons, ay Be presi 

12, (1). The Chie Finance ant Acct Ocer sal be appited 
toytheChanetlor inch manner, say be presi, 

(2), Nopersnshil equates beoppoined a Chit Fiance 
sik Accounts Offi nls ie ha pasol th Carer Accountancy Test 

“ost y the nate of Chartered Accountant of in, 
(2). TheChiel Fiance aod Ascunls Ofer shal excrete sah 

wens nd peri sch Hncons, 5 maybe peste. 
13. (1) ‘The Univesiy may appt sch thr oie, a may 

deem necessity ots smooth ning, 

  

  

@Q), The manner of apoinnen of sich oer ofits ofthe 
Unive end tei pers anton sal ech asmy be prescribed 

14, Thefollowing al tbe buhore af te Universi, amy 
1 the Governing Day 
(0 the Roar of Mangere 
(ithe Beads Conse and 
(@) sesh other onto as oay be delved by he states 0 

Ie the authors ofthe Universi. 
1S. (1) The Governing Boy ofthe University sal consi f the 

Fotowing persons nay 
a) the Chaves, Caiconn 
1) the Vice Chanel Meniee 
(6) thes pecion omied bythe Trost, =Members 

fut et who wo sal be inet 
‘econ innit sient 

(a) Diector Resa and Media Edveton + Member 
(ORME) orbs represent pat elo 
therank of voit Dior, 

(e). one exper of Finance, nominated by be: Member 
Chaves 
she Scrat Goverament of Pua, : Member 
Department of Higher Edoeaton ors 
representative, not belo tbe rank of Fit 
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Fp eSeatan io Goverment of Fea =Member | 
Department of Medial Edvston and 
esecch ori represtttve ot iow” t 

thank fot Serta nd 
100, oneeniventeatost nomiated iy Member 

the Serer #9 Goverment of Punah 
Denaitncs oF iaher Education a 
notion wi the Chanelle 

2) The Gavin Boy hal ee sreme ly ofthe Universi 
usa porte lowing Fnstons nel 

a) powie geet] speritendeode an give drectons for 
ontoting the fanctioing ofthe Univesity aeeondnce 
vi he tates, orice and regulon; 

(i) toreview he dessins of ther autores of the University 
incae hese are notin coformiy withthe provisions fhe 
Sites, crinances and regulations; 

(6) twappione be bust nd anna report ofthe Univers 
fa) 1 ay down the extensive polices oe flowed bythe 

Unive ant 
(6) evercise sock ther powers 4 may be pert hy the 

  

  

(8) Te Governing ay Shall meet tes wien acalenda yea. 
(4) Thea for mestng othe Governing Body shal be Five 

the tat 16. U1). ‘Te Bona of Management sal coast ofthe olowing 
Minssmit ember aely= 

(a), the Chancelor ois pomin Chleporion 
(the Vice-Chancellor Member 
(6). swomnembers ofthe Tr aominted by = Members 

the Tots 
Ud) we Director of te Dette concerned: Member 

ting tometizaledacation (ORME) 
ts epesentie ofthe State Governinent 

  

{e)- thee penons, who are nthe members =Members 
fof the Tvs nmin hy the Ts 

1p two pene: from amongst the tethers: Members 
eae hy the Tras and 
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(Wo veachers nominate bythe Chancelon Members 
12), The Boar of Management sal exerci sch powers an perform 

Sach Fictions nay be pei 
13) The Boor ot Manage stall meet a east wie in calendar 

yee 

  

(4) Theqrum fcmeting fhe Bolo Management sale Five 
17, (1) TeAcaboicCoueistalleonsstofhe lowing members, yeaa 

  

fa) eViee Chaveetlon, Chaigeson z 
(4). oneemiaen academiin fom the Fil of: Member 

theca snd heath ences oominated by 
the Site Government ass repeseaine 

(2) such other menters 2 
(2) The Acme Conn stl be the ttn seadeic kody ofthe 

Univers andi sal objeto the poisons his At sane oniances 
sad egulationscortnate nd exer prea spoon Over the eden 
polisisof the Universi 

(3). Theo formecting ofthe Acenis Cone shall be uc a 
nny he presi 

  be peste: Members 

18. (1) The Finance Commie shall consist of te flowing eine 

(the Viee Chancellor Chigerion 
(She Dean, Acad Af Member 
ye Regist Member 
ix) swopersensnomioated bythe Tast_ Members 

‘out f hom on bal be cial 
expert and 

(0) the Chief Finance and Accounts Offer: Member 
Secretary 

(2). Themenbers nominate by he Test sal bold fie fer aero 
oF wo yeas 

19. (1) The Chit Accounts and Finance Ofcr sl get te annul Fc at Be 
dg ofthe University pepe long with regen decuments and Fm 

sult thesameto the FiasceConiitee ois ppv The Chef Asean "me 
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‘hd Fioonce Offs sal alo get the sous ofthe saad lore wad 
‘expedite of the Univesity prepared end get te sane ated from he 
‘Cher Accounts appointed the Finance Commies in tise 

{2).The batgt approve by the Finance Commie, alongwith he 
oe with regard tobe ai of ingome and expenditure the University 
Tefen 1 in stb (1), stl be place before the Caneelo fo is 
oro 

(3) The Finance Commitee sal ener adie tthe Chancellor on 
Financia intersfthe Universi 

20. Thecomposton sensttation powessand functors 
decane oF ction Ul be Such maybe prescribed 

21. penn all be dase fr toga mente of any of he 
thoes or ody ofthe University, 

(i) vo uso win on stands destred by a conetet 

)isanndscarglisolvent:or 
iy besbsc convict any oes avrg mora uri; 

ie) asbeen ps fringing nor romesing wipe 
Jn cocl fayexainain in any fe, 

22, Nonetdne or poceoings akon under tis Act by athe or 
tray ofthe University stl be invalid merely othe pound 

a) _y vcany rdf in he corsa of he autoy oF 
odyior 

(0) ny fet or esa i dination oe sppeinimen of 
enon sting anime thereof or 

(ean defector inesy nich actor ecco aft 
ements ofthe ese 

  

23, any vc esr in any autor ob of the University 
inet dst, eign ox removal of member o doo change of casey 
Inwhich ie was appointedor amie he sume sal be le in, sa 
sible, bythe athoriy or tay which Rod apoio nominated sucha 
rember 

vied thatthe psn point oc noinaed aa member of ay 
ory o fs fhe University in an emergent vacaney sl rai 
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